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41N THE CENTRAL ADMINISTRATIVE TRIBUNAL & HYDERABAD BENGH : [1YDIRABAD
- £.P.20/99 in 0A.299/97 L |
Betueen: Dated:26;2:1999 i
B.Lakshminarayana e Applicent ,
And |

1: Sri Gokak, Director@enaral {
* Telecam, New Delhi., - . '

2. $:i.CK Radhakﬁiéhnan;

General flanager, Telecommunication,
Visakhapatnam, - -

3. Sri C.Appa Rag, Telacom Dist . )
' .Enginaer, Srikakulam. " «e. . Respandents.

Counsel Por the Applicant : Mr.J.V.LakbBma ReD

Counsel for the ReSpondgnts

: Mr.B.N.Sharma
CORAM: | o '

THE HON'BLE MR. R.RANGARAJAN : MEMBER (A)
THE HON'BLE MR. B.S5,JAI PARAMESWAR : MEMBER ()
. ' ¥ % .*' *
THE TRIBUNAL MADE  THE FOLLOWING ORDER;

None- for "the applicant.

Mr.8.N.Sharma, for the raspondents.

LIt Eévétated that representation of the applicant has bsen
replieds 1In.uisu of the above submission, gap CP is closed.
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, o Sectionﬁﬂ/??icg«
Copy to:~ . , )
1. Shri Gokak, Diresctor Gens
2, Shri CK.Radhakrishnan,

~ .
ral Telacnm, New Delhi, .
‘ .Telecommunicaticns,,Uisakhapatnam.
3, Shri C.Appa Rap, Telecom Dist.Enginesr, Srikakulam,
4, 0One copy to Mr.j.y.Lakhamana Rao, Advocate, CAT., Hyd.

5. Ons copy to Mr. B.NeSharma, Sr.CGSC., CAT., Hyda
6. One duplicate copy. . .
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